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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART -1

(Brief record of proceedings) '
Wednesday, . i April, 2002/ Chaitra 13, 1924 (Saka)
No. 72

1  2.00 Question Hour:
PM  Starred Questions 81-83 were asked and replied.
Replies to Starred Questions 84-100 and Unstarred Questions 42-49  were
laid on the Table.

2 3.03 Special Mention (Rule 287):
PM  The following Members raised matters under Rule 287:
Shri Jile Singh Chauhan
Shri Jai Bhagwan Aggarwal
Ch. Shishpal .
Shri Roop Chand
Shri Veer Singh
Shri Amrish Singh Gautam
Shri Surender Kumar (Chlef Minister intervened)
Shri Mohan Singh Bisht
Shri Nand Kishore Garg
10 Shri Ram Bhaj (Chief Minister intervened)
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3 320 Consideration and Passing of Bill:

PM The Minister of Health, with the leave of the House moved that, ‘The
Delhi(Disttibution of Proceeds of Taxes) Bill, 2002 (Bill No.3 of 2002)’ be
considered.

The Bill was considered clause-wise.
The Minister moved that the Bill be passed.
The Motion was put to vote and the Bill was passed.

4 3.24 Motion of Thanks on the Lt. Governor’s Address:
PM  The debate on the Motion of Thanks to the Lt. Governor’s Address initiated
on 1% April, 2002 continued. The following members participated:
1. Shri Veer Singh '
2. Shri Amrish Singh Gautam
3. Shri Sahib Singh Chauhan
4. Shri Mala Ram Gangwal

4.00 House adjourned for tea-break
PM
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#4308 House reassembled
PM ' _ -
(Debate on Motion of Thanks to the Lt. Governor’s address continued)

5. Shri Brahmpal .
6. Shri Avinash Sahni '
7. Smt. Anjali Rai g g

8. Shri Tarvinder Singh Marvah

The Chief Minister replied to the debate.
The Motion was put to vote and passed unanimously.

5.52  The House adjourned till 2.00 PM on 4™ April, 2002.

PM
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